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274. SHRI K. P. SINGH DEO: 
SHRI FAROOQ ABDULLAH: 

SHRI CHITrA MAHATA: 
Wi:J the MInister HOME AFFAIRS 

be pleased to state: 
(a) whether it is a fact that the 

Vaidyalingam Coriunission have found 
-the near relatives Qf two former 
Prime Ministers of having mis-
used their positions being dose to 
~the seats of power to promote perso-
nal ends and interefer with adrrl1ni~-
trative matters; . 

(b) if so, the tietaiLs of the findings 
'of the Conunission in regard to each 
·of the relative of the former Prime 
Ministers; and 

(c) what follow up action has b€en 
initiated in this matter? 

THE MINISTER OB"" STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH). 
(8) and (b) _ The Report of Shri 

Justice C. A. V. Vaidialingam, Spe-
·ciai Judge, dated 25-1-80 of his in-
quiry into the charges against the 
family members of the former ""Prime 
Minister, Shri Morarji Desai, and 
the family members of the former 
Home Minister, Shri Charan Singh, 
was laid on the Table of the Lok 
'Sabha on 11th March, 198tl. 

(c) The matter regarding Iollow-
up action to be taken by the Govern-

°ment on this report is under consi-
deration. 

lResiJllatiOD by the Members of Plau-
Illng CommisSion 

275. SHRI FAROOQ ABDULLAH: 
SHRl N. E. HORD: 
SHRI CHANDRA PAL SHAI-

LANI: 
SHRI SUBRAMANIAM 

SWNMY: 
SHRI IAKSHMAN MAL-

LICK: 
SHRI NARAYAN CHOUBEY: 

• SHRI T. R. SHA.Nl-.A.NNA: 
Will the PRIME :MINISTER 

"be pleased to state: 

(a) wbether all the Plalming Com-
mission Members haVe resigned from 
the memberShip; 

(b) if so, whether the Union Gov-
ernment have appointed neW' members 
in its place; 

(c) whether Union Government have 
decided to review and redraft the 
Sixth Plan which had been the work 
of the outgoing Commission; 

( d) if so, when the plan is likely to 
be reviewed; 

(e) whether the reconstitution of the 
Planning Commission will delay the 
Sixth Five Year Plan; and 

(f) by what time the new plan is 
likely to be ready? 

THE PRIME MINISTER 
MAT! INDIRA GANDHI): 
Sir. 

(b) No, so far. 

(SHRI-
(a) Yes, 

(c) to (f). The new Government 
proposes to consider the Plan afresh. 

Allegation by the Prime Minister 
against OpPOSition Parties for &Sending 

a team to Narainpur 
276. PROF, MADHU DANDAVATE: 

Will the PRIME MINISTER be pleas-
ed to state: 

(a) whether it is a fact that the 
Prime Minister had publicly made an 
allegation that the opposition parties 
did not cooperate in sending a team 
of the Parliament Members to Narain-
pur in U.p. to have an on the spot 
study of alle,ed police atrocities on 
the villagers; 

(Ib) whether it is also a fact that the 
J anata Party and Communist Party 
(Marxists) have publicly denied this 

charge ot non-cooperation levelled by 
the Prime Minister; and 

(c) whether there are any etaer 
parties to whom an appeal for COOPera-
tion was made by 'the Prime Minister 
and they refused coopet"ation? 




